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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 5 OF 2020

IN THE MATTER OF:

RITA SHARMA & ORS. ...APPLICANTS
VERSUS

STATE OF HIMACHAL PRADESH & ORS.  ...RESPONDENTS

REPLY IN COMPLIANCE OF ORDER DATED
01.09.2021 ON BEHALF OF RESPONDENT NO.4.

MOST RESPECTFULLY SHOWETH:

1. That the Respondent No.4 had previously filed a detailed reply
vide email on 02.06.2020 and is filing this additional reply to
assist this Hon’ble Authority which is necessitated in terms of

Order passed on 01.09.2021 by this Hon’ble Authority.

2. That this Hon’ble Authority taking note of various violations in
village of Dughneri, District Hamirpur, passed an Order on
14.01.2020, calling the Deputy Commissioner of Hamirpur, the
Municipal Council of Hamirpur and the Himachal Pradesh State
Pollution Control Board to submit report with the State PCB to
be the nodal agency. The Respondent No.4 honouring the Order
filed its counter affidavit on 02.06.2020 vide email which was

also taken note of by this Hon’ble Authority in its Order dated



11.08.2020. However, this Hon’ble Authority did not find the
said Counter Affidavit filed by Respondent No.4 of much
assistance and directed the State PCB to coordinate and file a

joint Committee report.

That this Hon’ble Tribunal taking note of the Report dated
13.11.2020 submitted by the nodal agency i.e. State PCB
recorded in its Order dated 17.11.2020 that deficiencies still
persist and lack of funds cannot be a ground for denying the
citizens the basic fundamental right of clean environment. With
this observation,’this Hon’ble Tribunal directed the Secretary,
Urban Development Department, Himachal Pradesh to take
remedial action within two months and posted the case for

apprising the status on 24.03.2021.

That the Respondent No.4 has been making continuous effort to
comply with the directions of this Hon’ble Authority within the
framework of law and its own authority. The answering
Respondent has been able to complete almost all the work
which were broadly divided into four work areas. The only
work now which remains to be achieved is 3™ phase work for
retaining wall which is going on and will be shortly completed.
The execution of work got delayed partly because of the various
restrictions due to pandemic and partly due strike by stone
crushers. The Respondent No.4 has prepared a status report
dated 26.09.2021 detailing the work carried out so far in
compliance of directions passed by this Hon’ble Tribunal
alongwith photographs which are annexure to the Status Report

and other photographs are also placed on record to show the



work that is being carried out at the Solid Waste Management
Project at Dughneri. As per the Status Report, a joint inspection
1s to be carried out by everyone concerned in the Department
which is scheduled for 04.10.2021. Copy of the Status Report
dated  26.09.2021 bearing no.  30-F/Part  Court
Case/1495/MCH/2021 is Annexure — R1.

The photographs taken at the Solid Waste Management Project
regarding the work of retaining wall to avoid spillage is
Annexure - R2 (colly), the photographs of storm drain for
water is Annexure — R3 (colly), the photographs of fencing and
net.faci}ity to avoid entry of birds is Annexure — R4 (colly), the
photographs of road maintenance work is Annexure — RS, the
photograph of trommel machine and shredder machine is
Annexure — R6 (colly), the photograph of bailing machine is
Annexure — R7, the photograph of composting machine and
unit is Annexure — R8, the photograph of park is Annexure —
R9, the photograph of chowkidar hut is Annexure — R10 and
the photograph of toilet and bathroom is Annexure — R11.

. The Respondent No.4 was undertaking the developmental work
in furtherance of achieving the objective and comply with the
directions of the Order passed by this Hon’ble Tribunal. There
were various tenders floated from time to time inviting bids for
restoration of path, construction of retaining wall and U shape
drainage. In the meantime, vide Order dated 01.09.2021, this
Hon’ble Tribunal took note of the deficiencies which still

persisted, whereafter, the Respondent No.4 wrote a letter to the
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Deputy Commissioner, Hamirpur dated 10.09.2021 bearing no.
30-F/Part Court Case/1378/MCH/2021 requesting for joint
inspection of the Solid Waste Management Projeét. Copy of the
letter to the Deputy Commissioner, Hamirpur dated 10.09.2021
bearing no. 30-F/Part Court Case/1378/MCH/2021 is Annexure
- RI12.

That the Respondent No.4 has communicated with the Director,
Urban Development vide its letter dated 28.09.2021 bearing no.
S.W.M. Project/1501/MCH/2021 informing about the current
status of work in compliance of the directions passed by this
Hon’ble Tribunal. The four broad areas of work which needed
attention have been achieved. (i) The storm drain work is
completed. (ii) The covering of part of the Solid Waste
processing facility with net and segregation work carried out at
initial stage to avoid entry of birds is completed. (iii) The
fencing work of adequate height surrounding Solid Waste
Management Project completed and (iv) The 1* phase and 2™
phase work of retaining wall is completed with 3™ phase work
pending and about to 'get completed. The photographs reflecting
the completed work is being filed with this reply. The copy of
letter  dated 28.09.2021 bearing no. S.W.M.
Project/1501/MCH/2021 to the Director, Urban Development is
Annexure — R13. The Respondent No.4 also wrote letter dated
28.09.2021 bearing No.30-F/Pat Court Case/1510/MCH/2021 to
the Deputy Commissioner, Hamirpur intimating about
submission of status report with a copy to Member Secretary,

H.P. State Pollution Control Board and Assistant Environmental
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Engineer, H.P. State Pollution Control Board. Copy of the letter
dated 28.09.2021 bearing No.30-F/Part Court
Case/1510/MCH/2021 to Deputy Commissioner is Annexure —

R14.

The Respondent No.4 has been diligently working to achieve
the goals set out under the Solid Waste Management Rules,
2016 farmed under Environment Protection Act, 1986. The
Respondent No.4 carries out door to door collection of garbage
in all wards and segregates the collected garbage into dry waste
and wet waste on daiiy basis. There is trammel machine
installed for segregating/screening of waste. The composting
machine is used at the site to make bio-degradable waste into
manure and the bailing machine is used to compress plastic
waste material which in turn is sent to cement kiln of M/s Ultra
Tech Ltd and Baga Cement Works, district Solan for final
disposal. A list is prepared and annexed showing the amount of
plastic collected month wise and handed over to Ultratech and

Baga as Annexure — R1S5.

The delay caused in completing the work was on account of the
contractor not completiﬁg the work in time due to which his
contract was cancelled and fresh tender awarded. Also, in
between due to rise in covid cases, the work was halted for
some time. Another reason for delay was strike called by stone
crushers due to which raw material for construction was not

available to the contractor. Now the 3™ phase of retaining wall
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is under progress which will be completed shortly. Online
tender was floated for retaining wall work on 30.07.2020 which
was awarded to Government Contractor Pankaj Minhas vide
letter no. MCH/Tender/Award/Estimate/Vol-1/2020-21 dated
25.08.2020. The said contractor was supposed to complete the
work within six months, however he could not adhere to the
time line for various reasons including the covid situation.
Owing to delays, the contract of Pankaj Minhas was cancelled
vide office letter no. Gen. Work/Award Work/3215/MCH/2020
dated 15.12.2020. Fresh online tender process was completed
vide letter no. MCH/Tender-Est/Awd/-3559/2021 dated
27.01.2021 and same tender was opened on 10.02:2021 and
negotiation letter was issued to the Contractor vide letter No.
MCH/Tender-Est/Awd/Vol-1/3708/2021 on 12.02.2021. The
work was awarded to Contractor vide letter no. MCH/Tender-
Est/Awd/Vol-1/2020-21/3763 dated 22.02.2021 and under this
contract the Contractor completed the 2™ phase of retaining
wall work. For the 3" phase of retaining wall work, the tender
was called on 27.082021 vide office letter no.
MCH/Tender/Award/Estmate/V-3 2020-21 which was opened
on 18.09.2021 and was awarded to Anil Shyam, Government
Contractor vide MCH/Tender/Award/Estmate/Vol-III 2020-
21/1480/dated  23.09.2021. Copy of - letter no.
MCH/Tender/Award/Estimate/Vol-1/2020-21 dated 25.08.2020
is Annexure — R16, copy of the cancellation letter no. Gen.
Work/Award Work/3215/MCH/2020 dated 15.12.2020 is
Annexure — R17, copy of letter no. MCH/Tender-Est/Awd/-
3559/2021 dated 27.01.2021 is Annexure — R18, copy of
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negotiation letter to the Contractor vide letter No.
MCH/Tender-Est/Awd/V-1/3708/2021 on 12.02.2021 is
Annexure — R19, copy of award letter no. MCH/Tender-
Est/Awd/V-1/2020-21/3763 dated 22.02.2021 is Annexure —
R20, copy of the notice inviting tender dated 27.08.2021
bearing letter no. MCH/Tender/Award/Estmate/V-3 2020-21
alongwith newspaper advertisement is Annexure — R21
(Colly), copy of the tender award letter bearing no.
MCH/Tender/Award/Estmate/Vol-II1 2020-21/1480/dated
23.09.2021 is Annexure — R22.

9.  That in view of the developmental works being carried out at
the Solid Waste Management Project at Dughneri, there is no
violation of the Solid Waste Management Rules, 2016 framed
under Environment Protection Act, 1986. The Respondent No.4
have coordinated with the other Department in order to
effectively carry out the necessary work to give effect to the

direction of this Hon’ble Tribunal.

PRAYER

IN THE PREMISES STATED ABOVE, IT IS, THEREFORE,
RESPECTFULLY PRAYED, THAT THIS HON’'BLE TRIBUNAL
MAY BE PLEASED TO PASS/GRANT AN ORDER: - .

a)  To take on record the status report alongwith photographs
and consider the present O.A in light of the current status
existing at Solid Waste Management Project at Dughneri

and dispose the O.A. accordingly;



b)  such further orders or directions as this Hon’ble Tribunal
may deem fit, appropriate and proper in the facts and

circumstances of the present case.

AND FOR THIS ACT OF KINDNESS, THE RESPONDENT NO.4,
AS IN DUTY BOUND, SHALL EVER PRAY.

N
ENT NO.4

REPRESENTED BY EXECUTIVE OFFICER

Executive Officer
5 Municipal Council

(‘LV Hamirpur (H.P.)

: Y .K.\SSINGH & ASSOCIATES,
COUNSELS FOR THE RESPONDENT NO.4
CHAMBER NO. 429, LAWYERS’ BLOCK,
SAKET COURT COMPLEX,

NEW DELHI 110017

M :-9711001124, 9871353080

EMAIL: pnjadvocatus@gmail.com

THROUGH:

DELHI
DATED: 3q .09.2021
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 5 OF 2020

IN THE MATTER OF:

-

RITA SHARMA & ORS. ...APPLICANT

VERSUS

STATE OF HIMACHAL PRADESH & ORS. ...RESPONDENTS

AFFIDAVIT

I, SH. K.L. THAKUR, S/O SH. MOHAR SINGH, AGED
ABOUT 56 YEARS, AVAILABLE AT: MUNICIPAL
COUNCIL, HAMIRPUR, HIMACHAL PRADESH,
PRESENTLY AT DELHI, DO HEREBY SOLEMNLY
AFFIRM AND STATE AS UNDER:-

1. I say that I am the Executive Officer of Municipal Council,

-~

Hamirpur, representing the Municipal Council, Hamirpur, }
Respondent No.4 in the above matter, and being the Executive
Officer I am well conversant with the facts and circumstances
of the present case based on the records maintained by

Respondent No.4, and am competent to file this affidavit.

2. I say that the accompanying additional reply in compliance of
Order dated 01.09.2021 has been drafted under my instructions.
I say, that I have perused the same, and I say, that except for the
contents of the legal averments contained therein, the contents

thereof are true and correct to the best of my knowledge and

belief. I say, that the contents of the legal averments contained
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received by me and believed by me to be true and correct. I say,

that the contents of the accompanying reply may be read as a

part of this affidavit, and the same are not being reproduced

herein in order to avoid prolixity.

[ say, that no part of this Affidavit is false and nothing has been
concealed therefrom.
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solemnly affirm and verlfy that the contents of the above Affidavit

are true and correct to the best of my knowledge and belief. No part of

it is false, and nothing material has been concealed therefrom.

30 SET 201
Verified at Delhi on this

day of September 2021.
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Aunexuee - R | @

No. 30-F/Part Court Case//499/MCH/2021

From
The Executive Officer
Municipal Council,
Hamirpur

To

The Hon’ble National Green Tribunal,
Principal Bench, New Delhi

Original Application No. 5 0f 2021
Rita Sharma vs. State of H.P. & Ors.

Dated, Hamirpur, the 9.& - -2021

Subject:-  Status report of Solid Waste Management Project at Dughneri
regarding case No. 5 of 2020 titled as Rita Sharma & Ors Vs.
State of Himachal Pradesh & Ors in the Hon’ble National Green
Tribunal at New Delhi .

Sir

In continuation Council letter No. 30-F/Part Court Case/ 656 /
MCH/ 2020 dated 15-02-2020 and 2™ letter No. 30-F/Part Court Case /
1429/MCH/2021 dated 20-09-2021 on the subject cited above .

It 1s submitted for your goodself that the Solid Waste Management
Project was constructed at Dughneri place in the forest land during the year
2004-2005 , measuring area 0.65 hectare and above mentioned Project
inaugurated by then Hon’ble Chief Minister of Himachal Pradesh on dated 22-
10-2005 . The Solid Waste Management Plant is functional w.e.f. 22-10-2005
till today.

As per Hon’ble Court direction four work will be executed at Solid
Waste Management Project by Municipal Council Hamirpur . The detail of said
works are as under :-

I. Construction of retaining wall with hill side to avoid spillage of Solid
waste in Hathli Khad :- 1" phase work of retaining Wall :- Municipal
Council Hamirpur has already constructed a retaining wall of about 20
meter long and 13 height towards the Hathli Khad to avoid the spillageof
Solid waste from the waste processing facility in the Hathli Khad . Photo
—A

2" phase work of retaining Wall :- The remaining work of retaining wall
is under progress and 50% work of retaining wall towards khad side has



been completed till today and jointed the corner ot retaining wall towards %
hill side . The recently amounting to Rs. 5,00,000 = 00 has been spent for

the aforesaid work . The height of said retaining wall towardsHathli Khad

is about 7 meter and length is 9.60 meter Photo regarding above

mentioned work is enclosed herewith as Annexure - B

The 3" phase work of retaining wall :- The 3™ phase work of retaining
wall is tendered on dated 18-09-2021 and awarded amount is Rs.
4,45,696 = 00 and work is in progress and same will be completed very
shortly .

Reasons for delaying the work :- On line tender for the aforesaid work
on dated 30-07-2020 . After that this office issued a letter to him for
negotiation . This office given award letter to Govt Contractor Sh.
Pankaj Minhas vide letter No. MCH/ Tender / Award / Estimate / Vol-I /
2020-21 dated 25-08-2020 . The contractor will complete the above said
within six month as per codition . During this period Covid-19 was
running at peack point . Owing to this reason work can not be completed
by the Contractor . The above said tender was canncled by this office
vide letter No. Gen. Work/ Award Work/ 3215/ MCH/2020 dated 15-12-
2020.

After that fresh on line tender process completed vide letter no. MCH/
Tender —Est/Awd/- 3559/ 2021 dated 27-01-2021 and same tender open
on dated 10-02-2021 and negotitation letter was issued to the Contractor
vide letter No. MCH/ Tender ~Est/Awd/Vol-I/ 3708/ 2021 on dated 12-
02-2021 . Said work awarded to the Contracator vide letter No. MCH/
Tender —Est/Awd/Vol-I /2020-21 / 3763 / dated 22-02-2021 and he
completed the aforesaid 2™ phase retaining wall work .

3" Phase work of Retaining Wall :- This office was called the tender on
dated 27-08-2021 vide office letter No. MCH/ Tender /Award/ Estmate/
Vol- 111 2020-21 which was opened on dated 18-09-2021 and same was
awarded to Sh. Anil Shyam Govt. Contractor Hamirpur vide . MCH/
Tender /Award/ Estmate/ Vol- IIT 2020-21/ 1480/ dated 23-09-2021 time
given to contractor for fifteen days to startat the aforesaid work .

Inspite of above said reason :- Stone Crusher holders Strike and due to
that Raw material of construction was not available to the contractor in
time and the topographi of site is also vertical Slop towards Khad side as
well as Crona period the labouer problem is also factor of the said part .

. Construction of storm drain of adequate size to avoid entry of storm
water in the facility from adjoining hill slopes :- The construction of
storm drain work has been completed towards hill side to avoid
contamination of water of Hathli Khad . The amounting to Rs. 2,35,522



>

=00 has been spent tor the atoresaid work. ‘I'he Photo ot above said work @
is enclosed herewith as Annexure — C .

. Covering the part of the Solid Waste Processing Facility with net
where segregation is carried out at intial stage to avoid entry of birds
:- Municipal Council Hamirpur has completed the work of covering the

part of the Solid Waste processing facility with net where segregation
work is carried out at intial stage to avoid the entry of birds . Photo of
site as Annexure — D

. Providing fencing of adequate height surrounding the Solid Waste
processing facility to avoid entry of stray animals :-1* phase work of
fencing of adequate height surrounding the Solid Waste Management
Project has been completed .

2" phase work of fencing :- The fencing work 2™ phase has been
completed on dated 25-09-2021

. Maintenance of SWM Road :- The work of maintenance of link road
from main road towards SWM Project was awarded to Govt. Contractors
vide office letter No. MCH/ Tender / Awards / Estimate V-2 , 2020-21/
594/608 dated 2-07-2021 and awarded amount is Rs. 9,95,625=00 and
Rs. 9,96,875 =00 . The above awarded Maintenance work of road is in
progress . Phot enclosed as Annexure — E

Inspite of above facilities there are other facilities are available at Solid
Waste Management Project which are as under :-

(i)  Submersible Water Pump :- The Electric bore well /
Submersible water pump has already been installed at Solid Waste
Management Project to provide water facility to workers .
However it can be used if any fire incident takes place in the Solid
Waste processing facility or to fight against the forest fire .

(ii) Bath room & Toilet Facility :- Municipal Council has constructed
toilets facility to their workers to avoid open defecation .

(iii) Opertion of the Solid Waste Processing facility :- Monthly
expenditure on the operation of the Solid Waste processing facility
is approximately Rs. 2,05,840 =00 per month . The contractor of
Solid waste management is M/S JK Enterprises . Total No of Safai
Karamchari in SWM Project = 16 Nos + Machine Operator =2
Nos =18 Nos workers .



(iv)

)

(vi)

(vii)

Land and Location of Solid Waste Management Project :- 1 he
Solid waste management plant is situated approximately 8
kilometers away from the town at village Dugneri , PO Bajuri
,Tehsil and Distt. Hamirpur on a 0.65 hectares of land .Vide letter
No. 9-2104/2004-ROC/1- PPP dated 12-07-2004 issued by Sh.
S.K.Aggarwal , Deputy Conservator of Forest ( Central ) addressed
to Principal Secretary ( Forest) , Government of Himachal Pradesh
, Department of Forests , Civil Secretariate , the diversion of 0.65
hectares of forest land in favour of Municipal Council , Hamirpur
for construction of Solid Waste Management Project at Hamirpur
was notified . This letter was endorsed by the Divisional Forest
Officer vide office letter No. 5679-80 dated 20-07-2004 to the
Executive Officer, Municpal Council , Hamirpur . Thereafter , the
Conservator of Forests (P& L) cum Nodal Officer vide letter No.
ft. 48-817/2003(FCA )dated 09-08-2004 addressed to the
Conservator of Forest ( Central ) , Dakshin Marg , Chandigrah and
the same was endorsed by the Divisional Forest Officer vide No.
7358-59 dated 24-08-2004 to the Executive Officer ,» Municipal
Council Hamirpur . As per the contents of the above said letter :
the user agency Municipal Council Hamirpur deposited amounting
to Rs. 4,27,204=00 vide cheque No. 023201 dated 21—07-2004 in
the office of Divisional Forest Officer , Hamirpur vide M.C. letter
No. 18-B/Part Case SWMProject /2599/MCH/2004 dated 21-07-
2004 cost of 0.65 hectares land and trees . Thereafter , the Solid
Waste management Project was constructed and inaugurated on
22-10-2005 . The total fund received for the Project was Rs. 50
Lakhs but the cost of constructions was Rs. 58,60,000/- at that
time in the year 2005 .

Honey Comb Pits :- Construction of 75 number of Honey Comb
Pits in the SWT Plant for compostirig of bio- degradable waste into
manure .

Link Road :- Municipal Council Hamirpur constructed a
approach link road to the waste processing facility which caused an
expenditure of about Rs. 50 Lakhs from main road i.e. Hamirpur
city road towards galore side .

Machinery :- Municipal Council Hamirpur has installed three Nos
machine s at Solid Waste management Project . Which are as
under :-

1. Trommel Machine :- One number of Trommel machine
(capacity — 20 ton / day ) installed for segregation / screening of
waste for a cost of Rs. 11 Lakhs .



(viii)

(ix)

(%)

(xi)

(xii)

(xiii)

2. Bailing Machine :- One number ot Bailing machine (
Compressing Capacity — 20 ton / day ) of cost Rs. 2.51 Lakhs
installed for compressing of plastic waste material which is
being sent to cement kiln of M/S Ultra Tech Ltd . Baga Cement
Works , District Solan (H.P.) for final disposal / burning .

3. Shreader Machine :- shreader machine is also installed at
SWM Project .

4. Composting Machine :- One number of composting machine
recently installed at SWT plant for composing of bio- degrable
waste into manure .

Construction of Shed :- One number shed constructed for
installation of above three machines .

Construction of 2" Shed :- Recently new shed /2" shed
constructed of installation of composting machine at Solid Waste
Management Project for preparation of manure . In this way
Municipal Council has spent about three crores rupees including
machineries at Solid Waste Management Project Dugneri .

Park / Garden :- A beautiful garden / park has been established
there which is giving twenty four hours fragrance to the workers as
well as who visit the Solid Waste Management Project and
attracted the heart of every one. Said Park is providing greenery
there .

Garbage Collection :- Presntly MC carries out door to door
collection of garbage in all wards ( from ward No. 1 to 11 ) and
garbage collected is in segregated form i.e. dry waste and wet
waste on daily basis through vehicles . Two different
compartments have been placed in vehicles for dry and wet waste
collection.

Solid Waste Management Rules 2016 :- Municipal Council is
strictly follows the Solid Waste Management Rules 2016 for
disposing the garbage of the town and the said rules has been
notified by MC vide resolution No. 118/2018 dated 18-08-2018 .

Sacredfig Plant :- Municipal Cdouncil has been planted a
sacredfig plant ( Peepal ) which is providing twenty four hours
oxygen to every one who visit said spot .

C%



(xiv) Scientific Manner :- Municipal Council 1s making every ettorts %

to maintain good environment at Solid Waste Management Project
spot and garbage disposed off in scienfic Manner there . Keeping
in view above narrated facts Municipal Council Hamirpur has been
installed four Nos Machine at Solid Waste Management Project
Dugneri .

(xv) Collected Garbage changed into last product i.e. Compost /
Organic Manure :- The waste Collected at SWMProject is used
in turning it into organic manure . The organic manure produced
by the composting is highly nutritive which increases crop quality
as well as it enriches the soil which helps to restore its fertility .

(xvi) Joint Inspection Report :- As and when joint inspection done
report may be forwarded to your office . Letter No.1425 dated 20-
09-2021.

Hence it submitted for favour of information and further proceed
as per the contents in the Hon’ble Court please.




ING WAL

ReTATN

mber. 25,

{3k P

SR
at

Q
(7]
7,

<

a
ol




RETAINIANG. Wttt

“ 3N, & e .
- September=255220
D % el -

L

4 September 25, 202 5%
IR g PG G O~




Armexpee- KR (19

LTORM  DRATA (cotty)




2.0

QToZM DR AN







NET FRaILITY

CPLEMDE!




eptembcr 25, 202 1'4 3
WrL I

*_@‘:

- RN




Avise -Rg (2

TROMMEL MACHTNE

e =
:; 1 !.- élggh!é‘”i L zadNina 2

e

Bl TR, &=

p—— [
[E . — Y

SHREDDER_ MACHINE

i

| II \ i% ‘ | |!e,‘,'!;=” l m“" |H|T|i!i|| “MNV”

-

| I

~ September 25, 2021, 4:5




Anneroee -R 3 @

LATLING MACHINE




ANNEXULE- £3 @

CoMPOST [NG MACHINGE

M;I
H\T

!"‘. L.' “ 'I n dﬂ dd

| L |ﬂl 1

Seplemberg25ue? 0211 NRa Srk3 DIEM




-
>3

._,jlo




Annexue e ~ KAO

(_ HOWWIPAZ. HUT

(28




ANNEXULE ~£_\ )

TOlLET AND  RATHLCOM




AINEURE -

No. 30-F/Part Court Case / 13 7§/MCH/2021 Dated :N[q?2021

From
The Executive Officer
Municipal Council,
Hamirpur.

To
The Deputy Commissioner
Hamirpur .

Rl12_

Subject:-  Request regarding Joint inspection of Solid Waste Management™

Project at Dughneri .

It is submitted for ydurgoodself that case No 05/2020 titled as Rita
Sharma Vs State of H.P. & Ors is under consideration in the Hon’ble Court

execution of prescribed four works at Solid Waste Management Project site as
directed by the Ho’ble Court . The detail is as under :-

1. The remaining work of RCC retaining wall is under progress and 50%
work of retaining wall towards Hathlj khad has been completed til| today
and jointed the corner of retaining wall towards hill side regarding to
avoid spillage of Solid waste in Hathli Khad .

2. The Construction work of storm drain has been completed towards hill
side to avoid the entry storm/ rain water in Solid Waste processing
facility and to avoid contamination of water of Hathli Khad .

3. Covering the part of the Solid Waste processing facility with net to avoid
entry of birds :- Work is under progress . ’

4. Providing fewncing of adequate height surrounding the Solid Waste
processing facility to avoid entry of stray animals :- Work is under
progress .

In this connection therefore to constitute the Committee under the
Chairmanship of ADC/SDM/ Pollution Control board / SDO IPH/MC
Hamirpur for joint inspection . So that report can be submitted in the
Hon’ble Court NGT . Hence it is submitted for favour of information

please.
Yours faithfully
Exetufive Officer 7

D.A:- AS Stated above Munigipal Council
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IS0
No. S.W.M.Project / /MCH/2021
From
The Executive Officer
Municipal Council,
Hamirpur.
To

The Director

Urban Development
Govt. H.P. Shimla-2 .

Dated, Hamirpur, the 2 &- ©9q — 2021.

Subject:-  Compliance to order passed in O.A. No. 05/ 2020 dated 13-11-
2020 titled as Rita Sharma & Ors V/S State of H.P.& Ors .

Sir
With reference to your office letter No. ULB-H(E)(3)-47/ 2020 -
23836 dated 14- 09- 2021 on the subject cited above .

It is submitted for your goodself that this office has already sent
reply / status report regarding Solid Waste Management Project to your good
office vide office letter No. S.W.M. Project / 1213/MCH/2021 dated 4-09-2021
and 2™ letter No. S.W.M. Project / 1425/MCH/2021 dated 20-09-2021 .

In this connection it is added for your kind information that 2™
phase work of fencing has been completed . In this way Municipal Council
Hamirpur has been completed three works in all respect . The works of detail
are as under :-

I. The construction of storm drain work has been completed towards hill
side toavoid contamination of water of Hathli Khad . The amounting
to Rs. 2,35,522 =00 has been spent for the aforesaid work. .

:- Municipal Council Hamirpur has completed the work of covering the

part of the Solid Waste processing facility with net where segregation

work is carried out at intial stage to avoid the entry of birds .

3. work of fencing of adequate height surrounding the Solid Waste
Management Project has been completed .

4. 1% phase work of retaining Wall :- Municipal Council Hamirpur has
already constructed a retaining wall of about 20 meter long and 13
height towards the Hathli Khad to avoid the spillageof Solid waste from
the waste processing facility in the Hathli Khad .
2™ phase work of retaining Wall :- The remaining work of retaining wall
is under progress and 50% work of retaining wall towards khad side has
been completed till today and jointed the corner of retaining wall towards

o



hill side . The recently amounting to Rs. 5,00,000 = 00 has been spent for
the aforesaid work .

The 3" phase work of retaining wall :- The 3" phase work of retaining
wall is tendered on dated 18-09-202] and awarded amount is Rs.
4,45,696 = 00 and work is in progress and same will be completed very
shortly .

In this connection this office forwarded the comments to
Sh. Yash Thakur Advocte ( Mob. No. 9711001 124) Delhi vide office
letter No. 30-F/Part Court Case / 1495/MCH/2021 dated 26-09-2021 . A
copy of same is stand enclosed herewith regarding case titled as Rita
Sharma & Ors Vs . State of Himachal Pradesh & Ors .

It is added for your kind information that execution of work
was delayed due to Covid -19 and Stone Crusher strike . As a result
Raw material of construction work was not avaible to the Govt.
Contractor ,

Keeping in view above narrated facts your goodself is
humbly requested to considerate the stated facts in this regard and to drop
the notice . I shall be highly thankful for this act and kindness . Hence it
is submitted for favour of information please.

Thanking you , Sir.

Yours faithfully

nicipal Council
Hamirpur .
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No. 30-F/ Part Court Case / /< o /MCH/2021 dateg?g/ 021
From 9

The Executive Officer

Municipal Council,

Hamirpur.
To

The Deputy Commissioner
Hamirpur .

Subject:-  Status report of Solid Waste Management Project at Dughneri
regarding case No. 5 of 2020 titled as Rita Sharma & Ors Vs,
State of Himachal Pradesh & Ors in the Hon’ble National Green
Tribunal at New Delhi .

Sir

In continuation office letter No. S.W.M. Project /1427/MCH /
2021 dated 20-09-2021 on the subject cited above .

It is submitted for your goodself that this office has already
forwarded the comments to Sh. Yash Thakur Advocate Delhi vide office letter
No. 30-F/Part Court Case / 1495/MCH/2021 dated 26-09-2021 . A copy of
same is stand enclosed herewith regaring case titled as Rita Sharma & Ors Vs.
State of Himachal Pradesh & Ors .

Hence it is submitted for favour of information please.

Executiye Officer,

D.A. : -As stated above Municipal Council,
IS)2— » Hamirpyr .
Endst. No.}$7) 7/ MCH/ 2020 dated 9 8/ o c) 2020
Copy to :-1 Member Secretary , H.P., State Pollution Control Board , Him

Parivesh , Phase — III, New Shimla -9 , In continuation office letter No. 1426
dated 20-09-2021 . A copy of above mentioned letter No. i.e. 1495 dated 26-
09-2021 is enclosed herewith regarding aforesaid case .

2. The Assistant Environmental Engineer , H.P. State Pollution Control Board
Una, Phase - IV Rakkar Colony , Tehsil & Distt. Una H.P. — 174303 , In
continuation office letter No. 1428 dated 20-09-2021 . A copy of above
mentioned letter No. i.e. 1495 dated 26-09-2021 is enclosed herewith regarding
aforesaid case .




ANNSVLE-P 1S

¢ Annexure 1(b) @

_ | [ HPPWDB&R g
7 | omm
R i  —
K Ly
i (e

UltratecFE;m nt P];I;TBaga

"Ultratech Cement Plan¢ Baga
Ultratech Cement Plant Baga
Ultratech Cement Plyng Baga

Ultratech Cem ent Plant Baga

Ultratech Ccmem_l’lant Baga

Ultra r_echﬂ'a}iié‘ﬁ'i'iiia}}_ﬁaga

m_ Ultratech Cemcnrl;l_zmt Baga
“W_ Ultratech Cement Plan¢ Baga
m Ultratech Cement Plang Baga

m 18/02/2020 m Ultratech Cement Plyn¢ Baga
m 19/02/2020 “ Ultratech Cement Plang Baga
il Ly e 3

mw Ultratech Cement Plyng Baga
mE "EfiFFzﬁEﬁ?ﬁé'hi"iiia'ﬁ t Baga
“ 02/07/2020 “ UW@W‘TE@&?
“h Ultratech E;R:n_lpldﬂh{ﬁggd




Date 12-11-2020

Ultratech Cement Plant
Baga

Baga RTCIOR ek
Ultratech Cement Plant
Baga _
Ultratech Cement Plant
Baga S TP
Ultratech C;"me“n_t FTIaFt :
Baga i caonn.
UltraMement Plant
. SRR,
Ultratech Cement Plant
Baga g
Ultratech Cement Plant
,__Q?Ei_._ﬁ._,, R el [
Ultratech Cement Plant
 Baga

Baga
oL
Ultratech Cement Plant ‘
Baga
Ultratech Cement Plant
_Baga et s o IO
Ultratech Cement Plant
EPEESE%__.L______ .
Ultratech Cement Plant
_'r’:éﬁ?__%___ﬁ.._w Sl L
Ultratech Cement Plant

Ultratech Cemé_nt Plant
Baga

Baga e
Ultratech Cement Plant
nga T
Ultratech Cement Plant

25/4/21 Jltratec

N

_____ Baga
27/4/21

Ultratech Cement Plant
B_?EL___. e
Ultratech Cement Plant

Baga




56 ’ 1220 18/6/21 Ultratech Cement Plant

... I

57 19/6/21 Ultratech Cement Plant
Baga .

58 26/6/21 Ultratech Cement Plant

Baga o

59 2130 17/7)21 Ultratech Cement Plant

(7 Tt TR S Baga

25/7/21 Ultratech Cement Plant

Baga et Rt |
Ultratech Cement Plant

7/7/21

5/8/21 Ultratech Cement Plant

10/6/21 7 suddh Sustainable

12/6/21 Suddh Sustainable
pvt.ltd e
Suddh Sustainable
pvt.itd S
Suddh Sustainable

2700 ’ 14/6/21

_LISIG/ZI











































